GOVERNMENT OF INDIA
POWER
LOK SABHA

UNSTARRED QUESTION NO:4163
ANSWERED ON:10.04.2003

POWER SUPPLY FROM NATIONAL POWER GRID
BHARTRUHARIMAHTAB;CHANDRA BHUSHAN SINGH;RAJO SINGH;VIRENDRA KUMAR

Will the Minister of POWER be pleased to state:

(a) whether the formula for distribution of power from Central Power Projects hasresulted in decrease in power supply to certain
States;

(b) if so, the details thereof, State-wise;

(c) the amount of electricity allocated to various States during each of the last three years from the National Power Grid, State-wise;
(d) whether allocation of electricity is as per demand made;

(e) if so, the details thereof;

(f) the amount of dues pending on respective States for the last three years, year- wise, State-wise;

(9) the steps taken to realize the same;

(h) whether present system of power distribution from Central Power Projects such as NTPC/NHPC has been reviewed; and

(i) if so, the details thereof?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF POWER ( SHRIMATI JAYAWANTI MEHTA )

(a) : 85% of power from Central Sector Generating Stations (CGS) has beerallocated among the States in the region at the time of
setting up a Power Plant inaccordance with the pattern of Central Plan assistance to the States and actual energyconsumption in the
State of the region for previous five years, the two factors given equal weightage. The allocation has been made on firm basis at the
time of the commissioning of Central Power Project and not altered unless the State voluntarily surrenders its entitlement.

(b) : Does not arise in view of (a) above.

(c) : State-wise details of entitlement vis a vis drawal from CGS by variousStates/UTs during 2001-01, 2001-02, and 2002-03 (upto
June, 2002) from CGS are given in Annexure .

(d) & (e) : Electricity is a concurrent subject. However, supply and distribution of electricity in a State is the responsibility of the State
Government/State Power Utilityconcerned. The Central Government has tried to supplement the efforts of the StateGovernments by
way of capacity addition through the Central Public SectorUndertakings (CPSUs). Presently, about 30% of the total power generated
in the country comes from the CGS.

State-wise details of firm allocation of power from CGS made to various States/UTs are given in Annexure .

15% of capacity in CGS is generally kept unallocated at the disposal of Central Government and allocation from this unallocated quota
of CGS is made toStates/UTs in the region keeping in view the relative power shortages as well as the emergent/seasonal
requirements of the individual States in a region from time to time. Requests are received from State Governments/UTs from time to
time seeking assistance from CGS. Thus, while there is no change in the 85% firm allocation made to a State, theshare of the
individual State in the 15% unallocated quota varies from time to time.

(f) : Outstanding dues payable to Central Power Sector Undertakings (CPSUspy State Governments/UTs for 2000-01, 2001-02 and
2002-03 (upto February, 2003) are given in Annexure |Il.

(9) : Steps taken to realise the outstanding dues payable to CPSUs are as under:

The Government announced a scheme for one time settlement ofoutstanding dues, recommended by Montek Singh Ahluwalia
Committee as slightly modified and accepted by the High Level Empowered Committee of Chief Ministersunder the chairmanship of
Deputy Chairman of the Planning Commission, on 17.04.02and circulated a model tripartite agreement (TPA) on 20.05.02 that was
to be signed among the State Government, Government of India and the Reserve Bank of India.



24 State Governments namely, Andhra Pradesh, Assam, Bihar, Chattisgarh, Goa, Gujarat, Haryana, Himachal Pradesh, Jharkhand,
Jammu & Kashmir, Karnataka, Kerala, Madhya Pradesh, Maharashtra, Meghalaya, Nagaland, Orissa, PunjabRajasthan, Sikkim,
Tamil Nadu, Uttar Pradesh, Uttaranchal and West Bengal have signed TPAs on 20.03.03.

The signing of TPA would pave way for securitization of old arrears of State Electricity Boards amounting to Rs. 37,400 crores.
Through the TPA, the State Governments are committed to undertake reforms based on performance mile stones and to make the full
payment of current bills through Letters of Credit. The Scheme would thus make the concerned Electricity Boards bankable entities.

(h) & (i) : It has been decided in April, 2000 that for future projects, the existing “formula’ for allocation of power to the States/UTs from
new Central Sector powerstations would be treated as "guidelines” so as to link the allocation of power with the need and capacity of
constituent States to pay. Based upon entitement, the States are firstoffered the power and if accepted, the State Utilities sign
commercial Power Purchase Agreements with the CPSUs. However, there is no change in the contents of the formula for deciding the
entittement of a State. This arrangements does not disturb the allocation already made from the Central Sector Power Stations.

ANNEXURE-|

ANNEXURE REFFERED TO IN REPLY TO PART (c) OF UNSTARRED QUESTION NO.4163 TO BE ANSWERBEEEINOK
SABHA ON 10.04.03

Entitlement vis a vis Drawal of States from Central Generating Stations

(Fig.In MU) ( All figures in MU net )

Drawee State/ 2000-2001 2001-02 2002-03 (Apr-June " 02)

System
Entit- Drawal % O/D. Entit- Drawal % O/D. Entit- Drawal % O/D.
lement U/D(-) lement U/D(-) lement U/D(-)

Chandigarh 430.2 453.2 5.3% 516.4 443.2 -16.5% 150.3 148.3 -1.3%

Delhi 11464.6 10020 -12.6% 11504.8 10443 -10.2% 2898.9 2868.8 -1.0%
Haryana 6574.1 7524.4 14.5% 5763.1 6547.7 12.0% 1783.8 1844.7 3.3%
H.P. 1504.6 1635.6 8.7% 1638.6 1680.1 2.5% 392.2 414.7 5.4%

J & K 4269.6 4717.6 10.5% 4898.2 5045 2.9% 1421.5 1493.5 4.8%
Punjab 7069 6727 -4.8% 7085.2 6690.8 -5.9% 2119.8 2039.6 -3.9%
Rajasthan 9361.9 10404.9 11.1% 9356.8 10126.1 7.6% 2185.3 2274.6 3.9%
U.P. 17325.2 16516.5 -4.7% 18903.5 18690.7 -1.1% 3475 3413.5 -1.8%
Uttaranchal 284.3 213.4 -33.2%

Total - 57999.2 57999.2 0.0% 59666.6 59666.6 0.0% 14711.1 14711.1 0.0%

NR Stations

e

Chhattisgarh 3330.9 887.8 -275.2% 414.3 481.2 13.9
Gujarat 12688.7 13181 3.9% 13295.3 14407.2 7.7% 3326.4 3428.3 3.0%

M.P. 12335.6 12263.8 -0.6% 8708.9 10844 19.7% 2524.9 2439.9 -3.5%
Maharashtra 14155.2 14281.7 0.9% 15421.9 15099.4 -2.1% 3754.4 3746.9 -0.2%
Goa 1296 749 42.2% 1686.4 1205 -40.0% 473.1 396.8 -19.2%
Total - 40475.5 40475.5 0.0% 42443.4 42443.4 0.0% 10493.1 10493.1 0.0%

WR Stations

A.P. 8272.5 8249.6 -0.3% 8317.8 8063.3 -3.2% 2090.6 2028.4 -3.1%
Karnataka 58236 605.2 4.0% 5876 6472 9.2% 1717.2 1809.3 5.1%
Kerala 3142.2 3244.4 3.3% 3173.6 3393.8 6.5% 877.8 924.2 5.0%

Tamil Nadu 10364.2 10125.2 -2.3% 10168.9 9742.9 -4.4% 2460.1 2457.4 -0.1

oo

Goa 618.2.9 544.9 -11.9% 704.7 568.8 -23.9% 197.8 157.5 -25.6%
Pondicherry 345.3 312 -10.7%
Total - 28220.1 28220.1 0.0% 28241.0 28241.0 0.0% 7688.8 7688.8 0.0%

SR Stations



Bihar 4958.7 5502.1 11.0% 4727.8 6258.5 24.5% 1130 1541.9 26.7%
D.V.C. 1476.1 1298.4 -12.0% 1113.6 1380.2 19.3% 353.5 141.2 -150.4%
Orissa 33584.6 235 -29.9% 3548.7 809.1 -338.6% 585.6 721.8 18.9%

West Bengal 4081.8 2875.4 -29.6% 3475.9 2732 -27.2% 862.7 426.2 -102.4%

Sikkim 351.4 78.6 -77.6% 186.1 71.8 -159.2% 36.8 21.3 -72.8%
U.P. 293.2 455.4 55.3% 454.8 615.3 26.1% 102.9 81 -27.0%
A.P. 861.3 1325 53.8% 1260.3 1721.6 26.8% 277.3 287.7 3.6%
Assam 326.6 493 51.4% 659.3 665.8 1.0% 164.2 167.5 2.0%

M.P. 1468.4 2100.9 43.1% 1624.8 2024.2 19.7% 406.5 416.9 2.5%
Gujarat 259.7 370.5 42.7% 287.7 356.7 19.3% 71.7 73.7 2.7%
Kerala 234 356.8 52.5% 386.4 590.9 34.6% 150.8 157 3.9%
Tamil Nadu 444 .6 675.6 52.0% 686.7 923.1 25.6% 178.8 207.4 13.8%
Pondicherry

Karnataka 427.5 653.8 52.9% 633.5 864 26.7% 163.5 268.3 39.1%
Haryana 0 0 115.7 132.6 12.7% 31.8 25 -27.2%
Chandigarh 0 0 84.7 97.3 12.9% 24.4 19.2 -27.1%

J&K 0 0 46.5 49.7 6.4% 24.4 19.2 -27.1%
Rajasthan 0 0 65.9 70.4 6.4% 24.4 19.2 -27.1%

H.P. 0 0 37.9 33.1 -14.5% 24.4 19.2 -27.1%

Total - 18540.7 18540.7 19396.3 19396.3 4613.7 4613.7

ER Stations

Arunachal Pr. 206.7 108.5 -47.5% 226.4 113 -100.4% 58.9 30.4 -93.8%
Assam 1350.2 1718.9 27.3% 1432.6 1760.9 18.6% 385.1 428.5 10.1%
Manipur 437.2 449.8 2.9% 464.1 436.3 -6.4% 98.9 105.4 6.2%
Meghalaya 260.5 43 -83.5% 269.5 135.3 -99.2% 82.4 51.4 -60.3%
Mizoram 211.4 243.3 15.1% 228.4 264.5 13.6% 54.1 64.8 16.5%
Nagaland 241 227.1 -5.8% 264 252.9 -4.4% 58.6 64.1 8.6%
Tripura 354.5 270.9 -23.6% 389.4 311.5 -25.0% 94.4 87.8 -7.5%
Total - 3061.5 3061.5 3274.4 3274.4 832.4 832.4

NER Stations

ANNEXURE-TIT

ANNEXURE REFFERED TO IN REPLY TO PARTS (d) & (e) OF UNSTARRED QUESTION NO. 4163
TO BE ANSWERED IN THE LOK SABHA ON 10.04.03

STATE-WISE DETAILS OF FIRM ALLOCATION FROM CENTRAL SECTOR GENERATING STATIONS (CGS)

Region/State Firm Allocation from CGS (MW)

NORTHERN :

Chandigarh 62
Delhi 2288#$
Haryana 1137
H.P. 256

J & K 704
Punjab 1226#
Rajasthan 1429
U.P. 2945
Uttaranchal 330
Railways NA
N.R. Total 10377

WESTERN:



Gujarat

M.P.
Chattishgarh
Maharashtra
Goa

Daman & Diu
Dadra & NH
W.R. Total

SOUTHERN :

A.P.
Karnataka
Tamil Nadu
Kerala
Pondicherry
NLC

S.R. Total

# This includes 44 MW & 99 MW from RAPP

1538
1140
498 ##
2125
257

14

38
5610

1886
674
1984
794
142
100

5580

(Unit IV) respectively for

Delhi and Punjab to be effective from 14.04.03.

$ This includes 705 MW of BTPS #This is 15% allocation from RAPP III & IV

## 90 MW of Chhattisgarh temporary allocated to M.P.

STATE-WISE DETAILS OF FIRM ALLOCATION AND ALLOCATION FROM UNALLOCATED QUOTA
(INCLUDING SURRENDERED SHARES)

Region/State

EASTERN:

Bihar
D.V.C.
Jharkhand
Orissa

W. Bengal
Sikkim
E.R. Total

N.EASTERN:

Arunachal
Assam
Manipur
Meghalaya
Mizoram
Nagaland
Tripura

Pradesh

Firm Allocation from CGS

881
230
23

113
727
29

302

498
106
97
49
71
93

9

9

117

FROM CENTRAL SECTOR GENERATING STATIONS (CGS)

(Mw)



N.E.R. Total 1031
ANNEXURE-TIIT

ANNEXURE REFFERED TO IN REPLY TO PART (f) OF UNSTARRED QUESTION NO. 4163 TO BE ANSWERED
IN THE LOK SABHA ON 10.04.03

OUTSTANDING DUES PAYABLE TO CENTRAL POWER SECTOR UNDERTAKINGS FOR 2000-01 (PRINCIPLE & SURCHARGE)
As on 31-03-2001 (Rs. in crores)

SL.No. SEBs/ NTPC NHPC PGCIL NEEPCO

STATES PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL

1 AP -22.73 43.37 20.64 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2 Ar. Pradesh 0.00 0.00 0.00 0.12 0.57 0.69 7.00 1.50 8.50 14.88 2.29 17.17

3 Assam 33.55 19.23 52.78 0.23 0.01 0.24 168.00 35.00 203.00 509.73 193.10 702.83
4 Bihar 1830.89 1285.36 3116.25 10.78 25.07 35.85 152.00 42.00 194.00 0.00 0.00 0.00
5 Gujarat -3.86 227.78 223.92 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

6 Goa 0.00 2.20 2.20 0.00 0.00 0.00 0.10 0.00 0.10 0.00 0.00 0.00

7 HVPNL (HSEB) 68.63 275.06 343.69 127.69 551.36 679.05 0.00 7.00 7.00 0.00 0.00 0.00
8 H.P 22.50 15.25 37.75 39.25 32.60 71.85 0.00 0.70 0.70 0.00 0.00 0.00

9J &K 33.78 0.00 33.78 533.83 303.63 837.46 120.00 37.00 157.00 0.00 0.00 0.00
10 Karnataka 180.31 92.80 273.11 0.00 0.00 0.00 6.00 15.00 21.00 0.00 0.00 0.00

11 Kerala 455.04 75.45 530.49 0.00 0.00 0.00 11.00 5.00 16.00 0.00 0.00 0.00

12 M.P 1058.32 368.38 1426.70 0.00 0.00 0.00 57.00 10.00 67.00 0.00 0.00 0.00

13 Maharashtra 421.48 230.61 652.09 0.00 0.00 0.00 13.00 0.00 13.00 0.00 0.00 0.00
14 Manipur 0.00 0.00 0.00 14.14 6.68 20.82 41.00 9.00 50.00 105.14 24.30 129.44

15 Meghalaya 0.00 0.00 0.00 0.16 1.31 1.47 10.00 1.00 11.00 11.71 1.26 12.97

16 Mizoram 0.00 0.00 0.00 4.01 1.04 5.05 5.00 0.00 5.00 31.38 5.43 36.81

17 Nagaland 0.00 0.00 0.00 5.10 2.51 7.61 17.00 5.00 22.00 46.62 14.22 60.84

18 Orissa (GRIDCO) 410.71 143.25 553.96 6.73 11.75 18.48 0.00 0.00 0.00 0.00 0.00 0.00
19 Punjab 77.73 19.88 97.61 125.09 172.52 297.61 0.50 2.00 2.50 0.00 0.00 0.00

20 Rajasthan 291.58 115.25 406.83 61.34 8.65 69.99 27.00 0.00 27.00 0.00 0.00 0.00
21 sikkim 25.47 11.79 37.26 1.99 0.26 2.25 9.00 4.00 13.00 0.00 0.00 0.00

22 Tamil Nadu 306.60 145.53 452.13 0.00 0.00 0.00 0.70 0.00 0.70 0.00 0.00 0.00

23 Tripura 0.00 0.00 0.00 1.92 1.15 3.07 10.00 0.00 10.00 40.36 5.65 46.01

24 U.P. 2041.34 690.35 2731.69 441.20 258.32 699.52 0.00 0.00 0.00 0.00 0.00 0.00

25 WBSEB 836.73 620.56 1457.29 9.53 8.58 18.12 53.00 22.00 75.00 0.00 0.00 0.00

26 DVB(DESU) 1445.84 1463.76 2909.60 241.64 268.29 509.93 105.00 52.00 157.00 0.00 0.00 0.00
27 DVC 268.89 399.49 668.38 0.00 0.00 0.00 0.10 4.00 4.10 0.00 0.00 0.00

28 DNH 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

29 Chandigarh (UT) -0.71 0.00 -0.71 6.20 5.32 11.52 0.50 0.00 0.50 0.00 0.00 0.00
30 NEEPCO 0.00 0.00 0.00 0.92 7.75 8.67 0.00 0.00 0.00 0.00 0.00 0.00

31 Daman & Diu -1.02 1.08 0.06 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

32 pondicherry 21.52 13.29 34.81 0.00 0.00 0.00 0.00 1.50 1.50 0.00 0.00 0.00

33 Cooperatives 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

34 State Govts. 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

35 Power Grid 0.44 3.12 3.56 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

36 Other (Wind) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

37 Private (JPHPCL) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

38 Railways -0.15 0.00 -0.15 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

39 MEA (Power 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
to Nepal)

40 Chhattisgarh -2.23 0.00 -2.23 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
(CSEB)

Total 9800.65 6262.84 16063.49 1631.87 1667.37 3299.25 812.90 253.70 1066.60 759.82 246.25 1006.07



Upto 31st March, 2000.

OUTSTANDING DUES PAYABLE TO CENTRAL SECTOR POWER CORPORATION (PRINCIPLE & SURCHARGE)

(Rs. in crores)

S1.No. SEBs/STATES PFC DVC REC

PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL

Andhra Pradesh 0.00 0.00 0.00 0.30 0.00 0.30 0.00 0.84 0.84
Arunachal Pr. 0.00 0.00 0.00 0.00 0.00 0.00 3.84 0.03 3.87
Assam 0.00 0.00 0.00 1.70 0.00 1.70 b56.64 118.77 175.41

Bihar 0.00 0.00 0.00 889.12 1084.24 1973.36 141.32 303.17 444.49
Gujarat 0.12 0.00 0.12 0.00 0.00 0.00 0.00 0.55 0.55

Goa 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.02 0.02

HVPNL (HSEB) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.03 0.03
Himachal Pr.$$ 0.43 0.00 0.43 0.00 0.00 0.00 0.05 0.01 0.06

J &K 0.00 0.00 0.00 0.00 0.00 0.00 1.33 0.00 1.33

Karnataka 0.00 0.00 0.00 0.00 0.00 0.00 3.74 0.00 3.74

Kerala 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Madhya Pradesh# 14.23 0.00 14.23 0.00 0.00 0.00 805.98 600.48 1406.46
Maharashtra 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Manipur 0.00 0.00 0.00 0.00 0.00 0.00 2.84 0.33 3.17
Meghalaya 0.00 0.00 0.00 0.00 0.00 0.00 11.71 19.71 31.42
Mizoram 2.39 0.00 2.39 0.00 0.00 0.00 2.72 2.66 5.38

Nagaland 0.14 0.00 0.14 0.00 0.00 0.00 0.00 0.02 0.02

Orissa (GRIDCO) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.13 0.13
Punjab 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.38 0.38

Rajasthan 0.00 0.00 0.00 0.00 0.00 0.00 7.69 4.15 11.84

Sikkim 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.03 0.03

Tamil Nadu 0.00 0.00 0.00 0.00 0.00 0.00 0.03 1.01 1.04
Tripura 0.00 0.00 0.00 0.00 0.00 0.00 0.02 0.59 0.61

Uttar Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 407.62 452.49 860.11
WBSEB 0.00 0.00 0.00 404.19 408.31 812.50 157.47 361.32 518.79
DVB(DESU) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

pvc 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

DNH 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Chandigarh(UT) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
NEEPCO 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Daman & Diu 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Pondicherry 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

O J oy 0w N
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33 Cooperatives 0.00 0.00 0.00 0.00 0.00 0.00 14.91 22.32 37.23
34 State Govts. 0.00 0.00 0.00 0.00 0.00 0.00 0.27 0.07 0.34

35 Power Grid 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

36 Other (Wind) 0.05 0.00 0.05 0.00 0.00 0.00 8.00 4.80 12.80

w
~J

Private (JPHPCL) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Railways 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

w
[ee)

39 MEA (Power
to Nepal) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

40 Chhattisgarh
(CSeB) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

Total 17.36 0.00 17.36 1295.31 1492.55 2787.86 1626.18 1893.91 3520.09

OUTSTANDING DUES PAYABLE TO CENTRAL SECTOR POWER CORPORATION (PRINCIPAL & SURCHARGE)

(Rs. in crores)



SL.No. SEBs/ NTPC NHPC PGCIL NEEPCO Revisd

STATES PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL
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A.P. 76.43 19.49 95.92 0.00 0.00 0.00 9.50 0.60 10.10 0.00
Ar. Pradesh 0.00 0.00 0.00 1.70 0.71 2.41 4.30 2.30 6.60 21.
Assam 54.12 29.41 83.53 2.06 0.15 2.21 144.60 61.30 205.90
Bihar 1227.06 988.46 2215.52 12.19 20.56 32.75 198.00 67.30 2
Gujarat 385.66 47.34 433.00 0.00 0.00 0.00 0.00 0.00 0.00 O
Goa 0.06 0.00 0.06 0.00 0.00 0.00 0.10 0.00 0.10 0.00 0.00
HVPNL (HSEB) 345.74 322.80 668.54 86.35 512.47 598.82 5.80 21.9
H.P. 23.61 24.38 47.99 37.61 41.64 79.25 0.40 0.40 0.80 0.0
J&K  139.89 17.96 157.85 68.44 6.93 75.37 16.00 9.70 25.70 O
Karnataka 176.89 140.06 316.95 0.00 0.00 0.00 8.80 20.60 29.
Kerala 935.20 228.63 1163.83 0.00 0.00 0.00 13.70 7.20 20.90
M.P. 1466.68 529.33 1996.01 0.00 0.00 0.00 46.70 17.90 64.60
Maha-rashtra 448.98 343.64 792.62 0.00 0.00 0.00 3.80 0.00 3
Manipur 0.00 0.00 0.00 17.00 10.27 27.27 28.20 13.00 41.20
Meghalaya 0.00 0.00 0.00 0.28 1.33 1.61 0.00 1.10 1.10 20.8
Mizoram 0.00 0.00 0.00 3.63 2.12 5.75 0.00 0.20 0.20 45.10
Nagaland 0.00 0.00 0.00 5.26 3.74 9.00 9.40 6.90 1.00 70.24
Orissa (GRIDCO) 775.13 254.61 1029.74 6.80 11.75 18.55 0.40 O.
Punjab 302.93 65.75 368.68 139.58 200.94 340.52 1.70 2.70 4
Rajasthan 282.74 50.09 332.83 69.10 10.06 79.16 31.40 2.70 3
Sikkim 30.83 19.08 49.91 1.84 0.26 2.10 9.70 5.20 14.90 O.
T.N. 371.27 233.35 604.62 0.00 0.00 0.00 13.60 0.00 13.60
Tripura 0.00 0.00 0.00 1.93 1.59 3.52 1.20 0.10 1.30 61.18
Uttar Pradesh 3006.79 1155.55 4162.34 252.31 33.89 286.20 118.90
WBSEB 860.91 837.62 1698.53 10.49 7.36 17.85 60.40 32.40 092.
DVB (DESU) 1607.95 1843.03 3450.98 290.96 332.21 623.17 120.00
DVC 240.24 531.14 771.38 -0.28 0.00 -0.28 0.30 3.90 4.20 O
DNH -7.81 0.00 -7.81 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O
Chandigarh (UT) 0.35 0.00 0.35 6.68 6.83 13.51 0.30 0.00 0.3
NEEPCO 0.00 0.00 0.00 0.92 7.75 8.67 0.00 0.00 0.00 0.00
Daman & Diu -0.57 0.00 -0.57 0.00 0.00 0.00 0.00 0.00 0.00
Pondi-cherry 2.86 19.86 22.72 0.00 0.00 0.00 0.00 1.50 1.50
Coopera-tives 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
State Govts. 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O
Power Grid 0.43 3.26 3.69 0.00 0.00 0.00 0.00 0.00 0.00 0.0
Other (Wind) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 O
Private (JPHPCL) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Railways 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
MEA (Power
o Nepal) 0.00 0.00 0.00 2.55 0.00 2.55 0.00 0.00 0.00 0.00
Chhattisgarh
CSEB) 149.70 120.27 284.28 0.00 0.00 0.00 0.00 0.00 0.00 O.
Jharkhand (JSEB) 1067.31 832.19 1899.50 5.00 0.00 5.00 37.10 O.
Uttaranchal 270.65 97.92 368.57 0.26 0.00 0.26 0.00 0.00 0.0
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otal 14242.03 8755.22 22997.25 1022.66 1212.56 2235.22 884.30 413.60 1297.90 1134.28 203.03 1337.31

on 31lst March, 2001

TSTANDING DUES PAYABLE TO CENTRAL SECTOR POWER CORPORATION (PRINCIPLE & SURCHARGE)

(Rs. In crores)

.No. SEBs/STATES PFC DVC REC

PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL

Andhra Pradesh 0.00 0.00 0.00 0.40 0.00 0.40 0.00 0.08 0.08
Arunachal Pr. 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.01 0.01
Assam 0.00 0.00 0.00 1.70 0.00 1.70 66.47 158.30 224.77

Bihar 45.45 0.00 45.45 353.50 701.62 1055.12 151.67 322.52 474.19

Gujarat 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.03 0.03

00



Goa 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

HVPNL (HSEB) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
Himachal Pr. 0.00 0.00 0.00 0.00 0.00 0.00 0.14 0.00 0.14

J & Kashmir 0.00 0.00 0.00 0.00 0.00 0.00 0.97 0.05 1.02
Karnataka 0.00 0.00 0.00 0.00 0.00 0.00 4.85 1.13 5.98
Kerala 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.01 0.01

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

12 Madhya Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 781.36 726.97 1508.33
13 Maharashtra 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

14 Manipur 0.00 0.00 0.00 0.00 0.00 0.00 5.91 7.56 13.47

15 Meghalaya 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

17 Nagaland 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.01 0.01

18 Orissa(GRIDCO) 0.07 0.00 0.07 0.00 0.00 0.00 0.00 0.00 0.00
19 Punjab 0.00 0.00 0.00 0.00 0.00 0.00 0.21 0.36 0.57

20 Rajasthan 0.00 0.00 0.00 0.00 0.00 0.00 6.40 2.40 8.80

21 SsSikkim 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.03 0.03

22 Tamil Nadu 0.00 0.00 0.00 0.00 0.00 0.00 1.00 1.69 2.69

23 Tripura 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.36 0.36

24 Uttar Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 391.82 500.01 891.83
25 WBSEB 0.05 0.00 0.05 452.72 517.82 970.54 188.87 395.32 584.19
26 DVB(DESU) 4.22 0.00 4.22 0.00 0.00 0.00 0.00 0.00 0.00

27 DpVC 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

28 DNH 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

29 Chandigarh(UT) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
30 NEEPCO 0.30 0.00 0.30 0.00 0.00 0.00 0.00 0.00 0.00

31 Daman & Diu 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

32 Pondicherry 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

33 Cooperatives 0.00 0.00 0.00 0.00 0.00 0.00 15.27 23.98 39.25
34 State Govts. 0.00 0.00 0.00 0.00 0.00 0.00 0.35 0.10 0.45

35 Power Grid 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

36 Other (Wind) 0.00 0.00 0.00 0.00 0.00 0.00 17.25 22.24 39.49
37 Private# 33.19 0.00 33.19 0.00 0.00 0.00 0.00 0.00 0.00

38 Railways 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

R = O o0 Jo

= o

39 MEA (Power
to Nepal) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

40 Chhattisgarh
(CSEB) 43.25 0.00 43.25 0.00 0.00 0.00 170.82 135.47 306.29

41 Jharkhand
(JSEB) 0.00 0.00 0.00 578.38 609.87 1188.25 0.00 0.00 0.00

42 Uttaranchal 0.00 0.00 0.00 0.00 0.00 0.00 64.42 84.08 148.50

Total 127.21 0.00 127.21 1386.70 1829.31 3216.01 1873.85 2385.28 4259.13

# = Including JPHPCL, MALANA PCL, SANGHI INDUST., SHRI MAHESHWAR.

OUTSTANDING DUES (INDICATIVE) PAYABLE BY SEBs TO CENTRAL PUBLIC SECTOR UNDERTAKINGS

(PRINCIPAL & SURCHARGE)

(Rs. 1in crores)

SL.No. SEBs/ NTPC NHPC PGCIL NEEPCO

STATES PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL

1 Andhra Pradesh 76.91 20.86 97.77 0.00 0.00 0.00 11.50 0.10 11.60 0.00

0.

00

0.

00



Ar. Pradesh 0.00 0.00 4.53 1.08 5.61 5.70 2.90 8.60

2

3 Assam 50.08 36.50 86.58 10.90 0.38 0.00 148.80
4 Bihar 1885.14 1291.18 3176.32 31.32 26.74 58.06

5 Chandigarh 0.64 0.00 0.64 0.61 7.15 7.76 0.10

6 Chhattisgarh 141.39 146.05 287.44 0.00 0.00 0.00
7 Daman & Diu 0.00 0.00 0.00 0.00 0.00 0.00 0.00
8 DNH -5.00 0.00 -5.00 0.00 1.08 1.08 0.00 0.00
9 DVB 1867.98 2228.15 4096.13 333.69 376.79 710.48
10 Goa 0.00 0.00 0.00 0.00 0.00 0.00 3.50 0.00

2
0

63.30
74.60
.00 0.

18.00
0.00 O

0.00
151.90
3.50 0

11 Gujarat 798.54 238.76 1037.30 0.00 0.00 0.00 11.20 10.

12 Himachal Pr. 24.87 15.47 40.34 33.01 46.39 79.4
13 HSEB (HVPNL) 420.49 399.66 820.15 91.44 102.67
14 J&K 191.08 52.90 243.98 85.37 3.05 88.42 40.3
15 Jharkhand 906.71 988.16 1894.87 -2.34 0.94 -1.40

0
1
0

4.10
94.11

0.20
7.70 0

16 Karnataka 203.31 84.02 287.33 0.00 0.00 0.00 14.30 24
17 Kerala 1171.75 182.47 1354.22 0.00 0.00 0.00 25.50 4.

18 Madhya Pradesh 1588.48 402.59 1991.07 0.00 0.00
19 Mahara-shtra 536.97 289.37 826.34 0.00 0.00 0.0
20 Manipur 0.00 0.00 0.00 29.24 14.08 43.32 33.00
21 MEA (Power

to Nepal) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
22 Meghalaya 0.00 0.00 0.00 2.23 1.35 3.58 1.70 1.3
23 Mizoram 0.00 0.00 0.00 6.86 3.01 9.87 0.70 0.20

0.

0

0.

0

24 Nagaland 0.00 0.00 0.00 7.89 4.86 12.75 12.80 7.20 20.0
25 Orissa(GRIDCO) 1098.70 315.75 1414.45 6.30 14.54 20.84 17

26 Other (Wind) 0.00 0.00 0.00 0.00 0.00 0.00 0.00
27 Pondi-cherry -4.93 0.24 -4.69 0.00 0.00 0.00 -2.0

0
0

00 83
16.60
15.80
00 O.
3.00
0.90 5
.00 0.
0.00

28 Punjab 309.81 93.06 402.87 143.84 11.04 154.88 41.60 0.
29 Rajasthan 263.96 99.04 363.00 75.40 13.31 88.71 43.50 2.
30 Sikkim 34.28 23.48 57.76 2.27 1.44 3.71 11.30 6.00 17.

31 State Govts. 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0

32 Tamil Nadu 407.21 160.09 567.30 0.00 0.00 0.00 26.

33 Tripura 0.00 0.00 0.00 8.16 2.16 10.32 6.30 0.30
34 Uttar Pradesh 2866.42 1210.31 4076.73 308.10 61.77

35 Uttaranchal 271.49 180.95 452.44 0.11 0.00 0.11 O.
36 WBSEB 879.86 1042.77 1922.63 0.04 20.79 20.83 63.

TOTAL 15986.14 9501.83 25487.97 1178.97 714.62 1893.59

As on 30th September, 2001

OUTSTANDING DUES (INDICATIVE) PAYABLE BY SEBs TO CENTRAL

(PRINCIPAL & SURCHARGE)

(Rs. 1in crores)

S1.No. SEBs/STATES PFC DvC REC

PRIN INTT TOTAL PRIN INTT TOTAL PRIN INTT TOTAL

.00 0.
60 0.0
6.60
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40 0.0
10 40.
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212.10
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592.66 321.87 914.53
66.10 0.00 0.00 0.00

0.00 0.00
1.90 0.00 0.00 O.
0 0.00 0.00
00 0.00
247.20 0.00 0.00
0 0.00
0 0.00 0.00 0.00

.60 0.00 0.00 0.00
2.40 86.50 0.00 0.00

0.00 0.00 0.00

0 0.00 0.00 0.00
50 0.00 0.00 0.00
0 0.00 0.00 0.00

40 102.50 0.00 0.00
16.60 0.00 0.00 0.00
142.83 46.47 189.30

0.00

4.09 48.22

91 65.58
25.51 78.46

0 17.90 0.00 0.00
0.00 0.00

0.00 0.00 0.00

0 0.00 0.00 0.00
0 0.00 0.00 0.00

0.00 0.00

0.00 0.00

0.00 0.00 0.00
1.28 99.02

42.00 264.50 0.00
0.00 0.00 0.00
60 0.00 0.00 0.00

0.00

0.00

1359.50 456.30 1815.80 1002.79 423.51 1426.30

PUBLIC SECTOR UNDERTAKINGS

54

1758.68

1 Andhra Pradesh 59.62 0.00 59.62 0.39 0.00 0.39 0.00 0.00 0.00
2 Arunachal Pr. 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

3 Assam 0.00 0.00 0.00 1.70 0.00 1.70 68.32 191.13 259.45

4 Bihar 1.96 0.00 1.96 353.51 774.84 1128.35 154.53 278.01 432.
5 Chandigarh 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

6 Chattisgarh 77.12 0.00 77.12 0.00 0.00 0.00 116.68 151.23 267.91
7 Daman & Diu 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

8 DNH 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

9 DVB 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

10 Goa 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

11 Gujarat 9.29 0.00 9.29 0.00 0.00 0.00 22.93 3.45 26.38

12 Himachal Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
13 HSEB (HVPNL) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

14 Jammu & Kashmir 0.02 0.00 0.02 0.00 0.00 0.00 0.26 0.01 0.27
15 Jharkhand 8.61 0.00 8.61 707.79 683.28 1391.07 0.00 0.00 0.00
16 Karnataka 0.02 0.00 0.02 0.00 0.00 0.00 0.00 0.00 0.00

17 Kerala 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

18 Madhya Pradesh 48.40 0.00 48.40 0.00 0.00 0.00 860.74 897.94
19 Maharashtra 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00



20 Manipur 0.00 0.00 0.00 0.00 0.00 0.00 0.10 3.91 4.01

21 MEA (Power 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
to Nepal)

22 Meghalaya 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

23 Mizoram 2.46 0.00 2.46 0.00 0.00 0.00 7.48 5.20 12.68

24 Nagaland 0.05 0.00 0.05 0.00 0.00 0.00 0.00 0.01 0.01

25 Orissa (GRIDCO) 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.04 0.04
26 Other (Wind) 0.00 0.00 0.00 0.00 0.00 0.00 17.24 31.59 48.83
27 pondicherry 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

28 Punjab 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.32 0.32

29 Rajasthan 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

30 Sikkim 0.00 0.00 0.00 0.00 0.00 0.00 0.01 0.03 0.04

31 State Govts. 0.00 0.00 0.00 0.00 0.00 0.00 0.37 0.13 0.50

32 Tamil Nadu 0.00 0.00 0.00 0.00 0.00 0.00 0.00 2.04 2.04

33 Tripura 0.00 0.00 0.00 0.00 0.00 0.00 0.92 0.06 0.98

34 Uttar Pradesh 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00
35 Uttaranchal 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

36 WBSEB 0.00 0.00 0.00 413.36 408.97 0.00 191.87 452.81 644.68

TOTAL 207.55 0.00 207.55 1476.75 1867.09 3343.84 1441.45 2017.91 3459.36

Including Jharkhand
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